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BEFORE THE NATIONAL GREEN TRIBUNAL {g
EASTERN ZONE BENCH, KOLKATA. ‘

M.A. No0.23/2023/EZ
(Arising out of Original Application No. 20 of
2021/EZ. Disposed of on 28.09.2022).

Sri Swarup Kumar Rath & others. ........ Applicants.
-Versus-
Union of India and Others. ........... Respondents.

FURTHER AFFIDAVIT FILED ON BEHALF OF
RESPONDENT NOS.2,3,5,6 & 7 PURSUANT
TO ORDER DTD.31.08.2023.

I, Sri Bijay Kumar Samal, aged about 58 years,
S/o.LateLokanathSamal, at present working as Chief
Engineer, Drainage, Gandarpur, Cuttack, At/PO:
Gandarpur, P.S.- Chauliaganj, Dist.-Cuttack, do hereby

chua Kumarf §W

solemnly affirm and state as follows:-

1. That, 1 am working as Chief Engineer, Drainage,
Gandarpur, Cuttack , hereinafter referred to as the
answering respondent No.6 and as such I am
competent and have been duly authorized by
Respondents No.2, 3 and 5 to swear this affidavit for
self and on their behalf also.

2 That this affidavit is being filed pursuant to kind
order dated 31.08.2023 passed by this Hon’ble

(77// g 12623
ira Pras d ﬂzj
Advocate

NOTARY, CUTTACK

Tribunal in the aforesaid case.



-

3. That it is respectfully submitted that compliance
affidavit filed on 16.03.2023 by these answering
Respondents may kindly be treated as part and parcel
of this affidavit.

4. That it 1s humbly submitted that in the approval
letter under Annexure-R6/LL  on  Administrative
Approval, it has been mentioned that Construction of
Sluice on Mahanadi Right embankment near village
Ayatpurand Construction of one Cross Drainage work
on distributary No.l of Taladanda Canal System at RD
29635 m. of Sukapaika Drainage Channel are to be
executed by Chief Engineer & Basin Manager,
Mahanadi -  Kathajodi ~ System.  Accordingly
Superintending Engineer, Mahanadi South Division-1,
Cuttack vide his letter no. 8181/WE, Dt. 31.08.2023
intimated that agreement for execution of the work
“Construction of Sluice on Mahanadi right
embankment near village Ayatpur” has been drawn
vide his Agreement No. 230P1 of 2023-24 with
scheduled date of commencement and date of
completion as 20.10.2023 and 19.07.2024 respectively.
Copy of the letter and cover page of agreement is

annexed herewith as Annexure-R6/0.

Similarly, the Additional Chief Engineer,
Eastern Circle-I, Cuttack requested the Director ,

Information & Public Relation Department Govt.of

ad D

Odisha , Bhubaneswar vide Letter No. 460)/\;‘:{

gurendr® F'
ROTARY:C

%aja«ra KU marf gcme

7% 9
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Dtd.02.09.2023 for publication of e- procurement of
Notice no.ACE.EC-1/15 of 2023-24 ( On line). For
widely publication , the Director of Information &
Public Relation Department, Govt.of Odisha |,
Bhubanesar published the same on 05.09.2023 in daily
Odiya News paper namely “ The SAMAJ” and
English daily News paper namely “ THE HINDU”,
wherein it has stated that the availability of Tender
On-Line for bidding from 12.09.2023 to 26.09.2023
and date of opening of Technical Bid shall 27.09.2023.
Copy of Letter No.4605/WE Dtd.02.09.2023 of
Additional Chief Engineer, Eastern Circle-I, Cuttack
and Copies of News papers published on 05.09.2023

are annexed herewith as Annexure-R6/P and R6/Q

(series) for kind perusal of this Hon’ble Tribunal.

5. That it is humbly submitted that in the approval
letter on Administrative Approval, works related to the
renovation of the Drainage Channel for a length of
30.45 Km. & Construction of bridges are to be
executed by the Chief Engineer, Drainage. As per the
proceeding of the meeting taken by Chief Secretary,
Odisha on 19.10.2022 communicated by DoWR letter
no.27895 dated 27.10.2022, for early completion of the

project; the work has been divided into three packages.

As aforesaid, tender for the above renovation
proposal has been invited by Addl. Chief Engineer,

Drainage Circle, Cuttack and work order has already

surendrd F" P" °’°1 ///Q/ ?

WOTARY: CUH

Paujw@ kumory Samal

32



been issued for execution of the work (1) for
Rejuvenation of SukaPaika Drainage Channel under
Cuttack Sadar Assembly Constituency of Cuttack
District (RD 00 M to RD 10800 M), (ii) for
Rejuvenation of SukaPaika Drainage Channel under
Cuttack Sadar Assembly Constituency of Cuttack
District (RD 10800 M to RD 23280 M) vide Executive
Engineer, Drainage Division, Cuttack letter no.
1973/WE, Dt. 10.07.2023 and letter no. 1978/WE, Dt.
10.07.2023 respectively with stipulated date of
completion being 09.01.2025 as per the e-procurement
Notice No. ACEDC-CTC-11/2022-23 dated
14.03.2023 of Additional Chief Engineer, Drainage
Circle, Cuttack. Copies of the work orders and cover
page of agreements and e-procurement Notice are

annexed herewith as Annexure-R6/R, R6/S &R6/T

respectively for kind perusal of this Hon’ble Tribunal.

6. That it is humbly submitted that financial bid for
the 3™ reach (ii) for Rejuvenation of Suka Paika
Drainage Channel under Cuttack Sadar Assembly
Constituency of Cuttack District (RD 23280 M to RD
30850 M)has been returned by the Engineer-in-Chief,
Procurement for minimum 80% Land Acquisition
before approval of the bid. Copy of his letter no.
19921, dated 19.07.2023 is annexed herewith as
Annexure- R6/U for kind perusal of this Hon’ble

q« r"’,_;

Tribunal.

_:,,geﬂ’ifapr P!—‘JO //2 7
= cy
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% That it is humbly submitted that Government in
Deptt. of Water Resources has accorded permission for
acquisition of required land through Direct Purchase
Method vide letter no. 22554, dated 09.08.2023. True
copy letter no. 22554, dated 09.08.2023 of Government
in Deptt. of Water Resources. Odisha, Bhubaneswar is

annexed herewith as Annexure- R6/V. The Executive

Engineer, Drainage Division, Cuttack requested the
Additional District Magistrate (Revenue), Cuttack,
vide letter dtd.20.04.23 , 31.7.2023 and 4.9.2023 for
acquisition of 28.397 Ha of private land through jdirect
purchase method. True copies of letter dtd.20.04.23 ,

31.7.2023 and 4.9.2023 are annexed herewith as

Annexure- R6/W_( series). Similarly, the Tahsildar,

Kishannagar and Tahsildar, Cuttack Sadar, have been
requested vide letter dtd.24.04.2023 for mutation of
requisite 156.736 Ha Govt. land and acquisition of
28.397 Ha of private land through direct purchase
method for further proceeding of the work. True copy
Letter dtd.24.04.2023 is annexed herewith as
Annexure- R6/X for kind perusal of this Hon’ble

Tribunal.

It i1s further submitted that the detail schematic

digram of Sukapaika Drainage Channel from RID0.00

KM to 30.85 K.M.is annexed herewith as Annexure-

R6/Y .
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8. That it is humbly submitted that as per the
agreement dtd.14.08.2023 for Construction of Sluice
on Mahanadi Right Embankment near village Ayatpur
is commencement from 20.10.2023 and date of
completion 1s 19/07/2024 . Similarly, completion of the
project namely “Construction of one Cross Drainage
work on distributary No.l of Taladanda Canal System
at RD 29635 m. of Sukapaika Drainage Channel” is
tentatively by end of August 2024, the tentative date of
Completion of both the project namely (i) Renovation
of the Drainage Channel for a length of 30.85km as per
approved designed section (ii) Construction of village

Road Bridge is end of May 2025.

9. That the facts stated above are true to the best of
ST knowledge and based on official record.

S g
e VERIFICATION

" ."«\--ﬁ‘"

;,"._I_. ‘e ¥ I, Sri  Bijay Kumar Samal, aged about 58 years,

,,g.e:.S/qLate LokanathSamal, at present working as Chief

"* Engineer, ”’Dféinage, Gandarpur, Cuttack, At/PO:

o ;f@al{darpur, P.S.- Chauliaganj, Dist.-Cuttack, do hereby
verify that the contents of the above affidavit are true
and correct to the best of my knowledge as derived
from official records and that nothing material has been
concealed there from.

Verified at Cuttack on this the /% day of
September, 2023.

Cuttack. %1 flé Kumand Q/mﬁQ

IFICANT. 13-3-1W01%

4 72 hief Engineer
/ Drainage, Cuttack-3

Dt./% .09.2023.

(

35



36

AFFIDAVIT.

I, Sri Bijay Kumar Samal, aged about 58 years,
S/o.LLate Sri LokanathSamal, at present working as
Chief Engineer, Drainage, Gandarpur, Cuttack, At/PO:
Gandarpur, P.S.- Chauliaganj, Dist.-Cuttack, do hereby
solemnly affirm and state as follows:-

. That, 1 am the respondent No.6 in this Original
application and have been duly authorized by

Respondents No.2, 3 and 5 to swear this

affidavit on their behalf also.

(R}

That the facts stated above are true to the best of

my knowledge and based on official records.

Identified by: e

‘ . M% Mqu’ gamq(z
) -
g ddl.Govt.Advocate. nent. 19 .9 .101% =

& Chief Englneer
Be Drainage, Cuttack-3 <

CERTIFICATE.

¢ Certified that due to non-availability of cartridge paper

this counter affidavit has been typed in thick white

paper.

Cuttack. L’*‘ -
Dt.})% .09.2023. Addl.Govt. Advocate.
The abeve nemed Depone

""'f/%(?? _
i f& g]q/ﬁ Q;)Q//Qq 0%

bY...ee _""--7/ / : :r::wrﬁn
OTARY. CV

11"' "'3.
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NTE] NG ENGINEER,
OFTICE OF THE SUPERINTENDING L M ,; ¢ --;.‘_
MAHANADI SOUTH RDIVISION NO-1, CUTTACK
FEMAIL LD« eemsdentiackalgmail. cor
Y ol T o=

Nl et

Date. 7. .°

Sub: Regarding drawal of

2 - Yoag g Aahanadr rich
agreement for the work “Construction of sluice on Mahanadi rgnt
embankment near village Avatpur’

“with reference to the work “Rejuvenation of Sukapaika
Drainage ci

wannel under Cutiack Sadar Assem bly constituency ™.
Ref: DoWR letter No. 7051/WR Dated 14.03.2023.

Sir.

In nviting a kind reference to the above letter and sy bject , it is to intimate that. as directed by

the DoWR vide letter under reference | agreement for the above mentioned work has been drawn

vide this office agreement No. 230 PI of 2023-24 ( Copy enclosed) amounting to Rs. 3,58.79,564.00

with date of commencement and completion as 20.10.2023 and 19.07.2024 respectively, adhering to

preseribed codal provision

Further, it is to intimate that, tender procedure for the work “Construction of Cross drainage

work at RD 29.635 Km pertaining to work Rej

uvenation of Sukapaika Drainage channel under
Cuttack Sadar -

" amounting to Rs. 841.05 lakhs has bee
Eastern Circle I Cuttack | after due
10.08.2023.

n initiated by the Addl. Chief Engineer,
submission of estimate vide this office letter No. 7803/WE Dated

Encl: As above, Yours faithfully.
‘\E--"i - .E\ ]..H"
| 1h1 1" ‘_
Superinrenaing El}gineer
Mahanadi South Division No-1
, _ Cuttack.
Memo No 3/6?2— /Date 2] 0%+ 20 =3

Copy submitted 1o the Addl. Chief Engineer, Eastern Circle I, Cuttack for favour of kind
information & necessary action, \

T 7y 83
: \\ l 1\
Superintending E gineer
Mahanadi South Division No-|
Memo No é‘? }gﬁ

!Date /057 . 2, 23
Copy to the Executive Eng

ineer, Drainage Division, Cuttack for information & necessary
action.

? ;*.4:. Wil
&?&\L_

Superintending Enginger
. Mahanadi South Division No-]
Memo No 3/34' / Date 3/-5}5’»2{5’-23

annagar Irrigation Subdivisiop, Kishanﬁagar for

b ) ‘gL 15
SR%Abgﬁ

et

Copy to the Asst. Executive Engineer, Kish

information & necessary action.

~Thete cory ailesinsl Superinten ing Engineer

Mahanadi South Division No-J
1

hief Engineer‘
DE?'mage, Cuttack-3
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GOVERNMENT OF ODISHA
DEPARTMENT OF WATER RESOURCES

s
U‘ \;.az
supeninte ﬁ&

uamnms.umomsk}fi |
AGREEMENT S

CONSTRUCTION OF SLUICE ON MAHANADi RIGHT '
EMBANKMENT NEAR VILLAGE AYATPUR. ;
_

S S e e S R e e i

{“\ = : o B .f"-_“_‘ihl _ *’:\2
AGREMENT NO "‘)C\ i rd Q)’w(/_‘*‘[—/""‘-’a =L /j

AGREEMENT AMOUNT ; Rs. 3,58,79,564.00

/g o7 222Y

DATE CF COMPLETION

NANE OF AGENCY : SRI CHINMIAYA PASAYAT
‘A’ Class (Eng.) Contractor
At:- Ward No.54, Nayabazar,
Near Cultack College
Po:- Nayabazar, P.S:-Chauliaganj
Dist:- Cuftack -753004

GSTIN NO TRuecepy aested) . 21FDMPP7969F12Z
PAN NO. ‘3/- : FOMPP796SF
1‘71(\3

Chief Engineer
Drainage, Cuttack-3

; ~ 2
DATE OF COMMENCEMENT : RO )0 PPLD
|
|
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Annexvice — R 6/ P

Office of the Additional Chief Engineer,
Eastern Circle-l, Cantonment Road, Cuttack
(o-mall ld :- seeccuttnckOgmell.com)

no__ HEOG [WE  some 02.09.202 2

From
Additionnl Chilc: Caginooi
Castam Chelo-l, Cullnck
To
Tho Diroclor,
Information & Public Rolation Doepartimont,
Govl. of Odisha, Bhubanoswar
Sub - Publication of e-procurement Notico No. ACE, EC-I/16 of 2023-24 (O 4150
Sfl',

In inviting 8 kind rzforenco fo tho si:bjoct citod above, it is to encloso herewith the o-
procurement Notico No.ACE,EC.I/16 of 2023-24 (On-line) for favour of information and publicatlon in One
Natlonal English dally & Ono Odia dally before 10,09.2023. Minmum possiblo space may be taken to
accommadate (ho conlonts, i
. Tha bill may ploase bo sont lo tho Superintending Engincor, Mahanadi South Division-1,
Cuttack for necessary pass ond paymenl under inlimation io this oflica.

Further the complementary coples of tho nows papers be furnished to this office for reference &
1ecord.

Encl: - Yours faithiully

‘o' Procurement Notice=1No. = KPZ'V
/J <

Additional Ghief Enginder
o ) Eastern Circle-l, Cuttack
Memo No, ‘(“'6 06 /‘,'{‘)E ¢ Daled., Orfj'(’(!-?DJB
Copy alongwith onclosures submitled (o the Englnecr-In-Chicfl, Water Resources, Odisha,
Bhubaneswar / Chiel Enginecr & Basin Manager, Mahanadi Kathajodi System, Bhubaneswar / Chief
Engineer, Drainage, Cuttack for favour of kind information and necessary aclion.

Encl - 'e' Procurement Notice = 1 No,
e
Additional

Chie! Engineer

Eastern Circle-l, Cuttack
} 0O . H
MemoNo.__4(07 [ WE 1Dated.__02-04.202 9

Copy alongwith enclosures to the Direclor, Moniloring & Evaluation, Offico of the Engineer-
In-Chicf, Water Resources, Odisha, Bhubaneswar for informalion and necessary action, '’ ¢ - Nt

to hoist the o-procurement notice In tho Departmontal web-site.

Encl - As above. /R e
Additional Cﬁi%’l@@&

i » o+ Eastern Circle-l, Cuttack
Memo No _ﬁf,f)b / We /Dated. 02 09,2094

Copy alongwith enclosures forwarded to all Superintending Engineers! Executive Engineer
under Addilional Chief Engincer, Eastemn Circlo-1, Cultack for information and necessary action.

Encl .- As aobove
Additional Chigl Englrs )\5

: . : Circle-1, Cultack
Memo No. !igofl/w,{_ JDated 03-09.02 Eastorn Circle-l, Cultac

Copy alongwilh enclosuros forwarded to C.CE, (R&D), Circle, Cultack { AddI.CE, Rural
Work, Cuttack / AdylCL: (P.H). Circlo, Cuttack / Municipal Commissioner, C.M.C, Cullack J Addl.CE
RWSS, Circlo, Cullock / AddlL.CE, Dralnage Circlo, Cultack ¢ S.E., (R&B), Divislon-I, Cut* -
Dwision-ll, Cuttack / 6L, RW, Diision], Cullack / S E.. RW, Division-ll, Cultack ; GG
Division, Cuttack / S.E., N.H., Dwislon, Cullack / S.E., P.H., Divislon-l, Cultack / S.E., P.H, Division-|1,
Ch‘;lﬂtl'- I 8 E., RWSS, Division-l, Culinck / 8.E.. RWSS, Divislon-ll, Cutlack for information and wide
publication.

Encl .« As nbove -
Additional CM%

Treue cop; afferfed] Eastern Circle-l, Cuttack

s A
Chi‘;‘;\angmeef

Drainage, Cuttack-3
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?!ll f}:(?:t )
GOVERNMENT OF ODISHA
DEPARTMENT OF WATER RESOURCES
OFFICE OF THE ADDITIONAL CHIEF ENGINEER
EASTERN CIRCLE-l, CANTONMENT ROAD, CUTTACK
Email id :- seeccuttack@amail.com
‘e’ Procurement Notice No.ACE, EC-1/15 of 2023-24 (On-line)
' 1. | Name of Work Construction of one cross drainage work on Distributary No.1 of
Taladanda Canal system at RD.29635m of Sukapaika Drainage
Channel.
Bid identification No.ACE, EC-l MSD 04 of 2023-24
2. | Tender paper Cost : | Rs.10,000.00 (On-line)
(Non-refundable)
3. Bid details are as follows:
Procurement ‘ Bid Tender |  EMD Classof | Period of Availability of Tender Date of
Officer Identification | Amount | Contractor | completion On-line for bidding Opening of
No. (Rs.in Technical
Lakh) Bid
I (Approx.) - From e (Cover-1)
| Additional
Chief g i - a5 bapsaa
Engineer, ACE,EC-I | Rs.4,30.500/- N (Nine) 12.0%,2023 26.09.2023 | 27.08.2023
Eastern N;lzsgggogff 430.80 (On-line) A Calendar s Océltf - upto ) at
Circle-. - e LUhrs. | 1730 hrs. | 11.30 hrs,
Cuftack

Other terms and conditions can be seen from the Govt. website www.tendersodisha. gov.in

All corrigendum / cancellation of tender if any, will only be uploaded in the above web site.

Ay PE
Additional Chief En ineer,

Eastern Circle-l, Cuttack

“True cop 7 ccHet]eof
&TMD

H r
jef ENQINEE. 4
oy anage, Cutiack




TUTHS VIS L D s v -

es
- Board-ll

156, OO(}QZ' '8, 00096703,
278, 00093025, 00086130,
1913 & 00089060

Sandidates

1009, 00092872, 00117410,
3132, 00114693, 00096257
)96151 = 07 Candidates |
7450, 00094627, 00066934,
3198, 00077901, 00094783,
7471, 00092987, 00097959
@6_5 = 10 Candidates
10607, 00095864, 00118966,
¥7299, 00078523, 000938
Mﬁ.—__ﬂ?’ _Candida@
31428, 00092795, 00095059,!
36645, 00097815, 001 18886,
70862, 00114956, 00081510
@9_58&:#0 (Emdidates
92323, 00086517, 00090683,
92871, 00118712, 00083043
0052217 = 07 Candidates |
191007, 00095987, 001 17408,
192952, 00074947, 00088969,
168589, 00093635, 00090561
0097889 ﬂ)c_ar)didates sspam
109499, 00022735, 00087468,
134912, 00095226, 00093563
10096717 =07 Candidates
116740, 00028919, 00079965,
016417, 00016460, 00052756,
058746, 00086001, 00095479
D009ARNG = 10 Candidates __
098826, 00113588, 0011 3643,
1115172, 00118567 & 00086380
96 Candidates ;i

ites for the recruitment is purely
of inadequacy / deficiency found
«ct to fulfillment of the terms and
n the document verification does

;ommission half an hour before
me as mentioned above.
ING THREE SETS OF XEROX
\RLIEH,PHODUCED DURING

{E PEDAGOGY SKILL IS PART
3 PRESENT A TOPIC OF THEIR

IVIEW BOARD. WHITE BOAHI%_-

'URPOSE.

Sd/- Secr_eta;f '

S »nn
from Re.B8.04 lakhs lo Rs.22.70 lakhs A Q x vie .e—"

1t SAMAT

ast date bf seeking clarifical

T 1r. , OF wiorks . 5 0S5,
. Tender cost of packages Amount vares
Class of Contractor © As per DTCN.

Period of completion © 2 (Two) Calendar months. T

[ R

. Period of availability of tenders on-ling /

of tendear papars,
Availability of tender | Last date

procurement | Bid Identifi- |
Officer cation No. on-line for bidding secking tender | opening of tender
| "From l — To g clarification | )
g T Tl B
S.E. Rural Works | Online-04 | 11.09.2023 | 21.09.2023 | 18.09.2023 22.09.2023 at 11.30 A,
Division, Purl | | at | up to | up to
| 1ooam. | 3copm. | LOOPM.__

availabie m website “hitps;/ftendersodisha.gov.in”.
vision,

g documents, which is

& Other detalls can be seen in the biddin
y Sd/- Executive Engineer, R.W. DI

ion | Date of opening

{ Date & time of bidding an-line / I
" deded o05l0q) Q083
& Yimeé of e, time enue of

RE/ B Seere
LAKIIPUR BEGEHL
nél{m]ﬂ.

E-Mail ID - laxmipurdeg¢
Office No

Letter No. LC/175/2023

M.
Ottice of the S.E.,
R.W. Division, Purl __

There will be a Walk-in-i

Puri
faculty in Economics, Ed

By ookd— 5923

candidates with 55% marks
may attend with all original

GGVERNMENT OF ODISHA
DEPARTMENT OF WATER RESOURCES
OFFICE OF THE ADDITIONAL CHIEF ENGINEER
EASTERN CIRCLE-1, CANTONMENT ROAD, CUTTACK

Email id ;- seeccuttack@gmail.com

_:"' I -(‘Zzn_s{rtjac_h of one cross drainage wark on
| Canal system at RD.23635m of Sukapaika Drainage Channel
| Bid Identification No. ACE, ECA MSD 04 0f 202324 _

1 | Name of Work -

2 | Tender Paper Cost '(N’dn'-réimd’éi;qéi'1
= Bid details are as follows - R
T Ciass | Period | Availabilty of Tender

Circle-, Cuttack | 2023-24
Other terms and conditions can he seen
All corrigendum,/ cancellation of tender i

OIPR-32370/11/0018/2324

{rom he Govl, website www lendersodisha.gow.in
1 any, will only be uploaded in the above wabsite.
Sd/- Additional Chief Engineer, E

i ‘e’ Procurement Notice No. ACE, EC-U15 0f 2023-24 (Online)

Dtslribdlary Mo, 1 of Taladanda

|| Rsi 0,000.00 (On-line) -

) |_Da{; of C:p;nng

aslern Circle-l, Cuttack

="

18.09.2023 at 11.00 AM

Laxmipur premises.

1. NoT.A.&D.A. isa

2. The college autho
the interview witho

|

Procurement ]—Bid Identifi- Tender | EMD :
Officer | cation No. | Amaunt | |ofCon- ofCom- | Ondine forbidding | of Technical Bid BhUbaneswa
| (Rs. in Lakh) tractor | pletion | From TI To | (Cover-l} |

N PR 1 AN Bl R e
addiional Cnief | ACE.EC- | 43080 195.4,30,900.00| Y | g (Nine) | 12.09.2023 | 26 092023 | 27092023 No. 417!
Engineer, Eastern | MSD 04 of {On-line) Calcndar| at | upto at BMC/ABC

| months | 10.00fes. | 1730 s, [ 1130t ;

SHORT TEN

C-1283 : Sealed ten
Distributors for “Supply
ABC Programme”, for t

service / speed post / reg

INVITATION
Bid Identification No. S.

TENDER CALL NOTICE NO.

r Office Order No-

%Eﬁ[ggendum to Bid Identification No. 3:E, BDK (R&B) 9/2023-24
Motice No. 4884 / Dated.11.08. 3

the atove tender call notice invited in dolple cover systam vide BID IN

read as

it such as Construction of Boundary wall Il
ork in Rs.76,19,698/- instead of
District, Odisha.”

X2
()

Chief Engl
Drainage, LU
B-825 : The percentage rate bid of
SE (R&B) BDK-08/2023-2024 may be
1. Development work of Khanka sar
of Bhadrak for the year 2023-2024". (Value of W
2. Development of Maa Dhamral Temple, Dhamra at Bhadrak
instead of (Value of Work In Rs.82,50,000/-). '
3. Development of Patna Mangala Templa\Such as (Development of pond) in the District
2024. (Value of Work In Hs.76,65,078/- |_nstead of (Value of Work in Rs.82,50,000/-)
Sl.No. r ftem ~ Provision as per NIT —[ Modified
T o ol " Provisionasper’™¥° | ————
1 | From 11.00 A.M. of 18.08.2023 |

VITAT

5id 16 be available in Website | . of O
105,00 P.M of 24,08.2023

500 PM 0124082023 |

| Biwbsmseoedon Oine | Uplo SOP 240620 5.
3| Bdtoboopenedon Onine’ | Up© 1120AMAZINEE I
All other relevant terms and conditions remain unchanged.
OIPR-34079/11/0012/2324 |

o " Upto5.00P.M

2
3—.

Sd/- Superintending Engi

ard No. 5 Dhamnagar in the District
alue of Work In Rs.67,37,380/-).
Value of Work in Rs.72,32,319/-

Bhadrak for the year 2023-

ns per Corrigendum
From 11.00 &.M. of 08.09.2023

o 5.00 P.MN 15.00.2023
1 h15.00.2023
Uit OAMALIS082088

neer, Bhadrak (R&B) Division

visit BMC website www
Cashier, BMC (LG Fioor
. The last date of sub
alongwith valid relevant
pm. The received tende
same day on dt.07.09.2(
or their authorised repre
The undersigned res

or all the tender without
Sd/- De
OIPR-13002/11/0131/2324

ADMISSION OPEN 20

Acharya Nagarjuna Univ,
Andhra University
R

10N NO.

ANN /

{+2 (Any Stream)-
,LIMITED SEATS

7978179942,

g™ -Nursing

(+2 Sc. PCB- 45%)

PBRBSC Nursing

{GNM Registration)

Visit Govt. Web: dimetodisha.
Plot No.394/ 2490, Damana, CS Pur, Near Max
Showroom, BBSR-21 | Branch: Kendrapara

“CALL 2 7609058850,
7008434300

STARTED 2025-2

[ ADMISSIO

TEW SEATS LEFT, LAST DATE -1

Free Study materials, fol
up, Practical Records
Online Ciasses.

A KALINGA B.ED ACAI
‘W H.0,359, 2nd Floor Rup_aha qugla

| Yo aitiza

3 : s ' Qlegiaedid 6 g
| |kaSHMIR UNIVERSITY {9 d

: :ﬁ]en;ral ). B _ g eaeq 9a el
Inverter Bulb LN B B Mode Exam KRS QQ

+ Special | [Kurukshetra University, Hatyana| |od  §@2ia ooud ¢

LED BULB 0@ &0 =
Company @ £0R Ale GG EARAD gy
L] - L) L]

Top university

of inia, NAAC Approved
College, Equivalent with U, BU.& SU.

afIq AN Sreql Ol

¢ag | ZiEA 2I0ES ang geia waInm,| fL
sger, 6rRR, Cm, SY6 ol B.RPEd/ D.REC PEd
coidie 609 | G0 2007 LED BULB's| IMPH, MBA, MCA, MSW, BLIS

MJIMC, LLE, YOGA, FINEART

G 6B 2000/ €< Sﬁws QRGN 00R |
2i00s aga LED BULB T oaee! 96| [MA, M.SC, M.COM, 10 7, +21 1 o
R ROYAL INST - BESRH

737770365850

40%)
Admission Fee ¥

govin

AT S0 SONF

PRIVATE SANSKRIT

A\ ITIVES
. (Trusted Name Bince 1966)
Rest Class Roum & Online Coaching Inttale fo
' RANCE
TEDN

URITED INDIA INS

‘Fixed Course Fee- ¥ 80,000/ For2Y¥n

= {ast Date: 15.9,2023 weu
Material, Form filt up free)

Dr. Biswanath Pattnaik, m.!
Dr. S. R. Panda, (046), Sunda

Ph : 9437071386, 760
Email : padmahospitalbbsr@t

25,000/




dhi Stalin, a Minister in
e Tamil Nadu govern-
ent ¥id son of Chief Mi-
ster M.K. Stalin.

The BJP not only made it
political issue but also
rgeted the Congress in
e poll-bound States of
ajasthan, Madhya Pra-
2sh, and Chhattisgarh.

In these Hindi-belt
tes, the Congress is try-
to match the BJP’s stri-
tnt Hindutva politics with
own version and under-
nding of the politics of
ith, However, Home Mi-
{ster Amit Shah, while ad-
fressing a public rally in
jasthan on Sunday, ac-
ed the Congress of in-
flting all those who are

everybody's beliefs,” Con-
gress general secretary (or-
ganisation) K.C. Venugopal
said at a press conference.

But Madhya Pradesh
Congress chief Kamal Nath
was not so nuanced and ca-
tegorically rejected Mr. Ud-
hayanidhi’s ~ comments.
“That may be his personal
comment but I don’t agree
with him,” Mr. Nath told
presspersons.

Some key partners of
the Indian National Deve-
lopmental Inclusive Al-
liance (INDIA) echoed Mr.
Nath and distanced them-
selves from the DMK lead-
er’s remarks.

West Bengal Chief Minis-
ter and Trinamool Con-

R Hind Ul

qeparate sentiments. India
is a secular and democratic

country. India is about un-,

ity in diversity,” she said.."'

However, ~ supporting
the DMK leader, Commu-
nist Party of India (CPI)
general secretary D. Raja
said, “Perpetuation of

caste and gender hierar- |

chies in the name of Sana-
tana Dharma is undoing

the Herculean work of re- |

formers like Mahatma
Phule, Dr. B.R. Ambedkar
and Periyar.”

The 'DMK leader also
found support from Pri-
yank Kharge, a Minister in

the Karnataka government |
and son of Congress chief

Mallikarjun Kharge.
on

O
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GOVERNMENT OF ODISHA
OFFICE OF THE CHIEF CONSTRUCTICN ENGINEER,
“RURAL WORKS CIRCLE, SUNABEDA.

emall : zerwsbd2003@yahgo.com

No:

4. Estimated Cost
4. Detalls projects

1. Name of the Work
2 Class of Contractor : “B"

as per Annexure attachea °,

e-Procurement Notice for PMGSY Works

of PMGSY Works - (02 Nos).
ash,of (Odisha PWD) or relevant class of other licensing authority.
. Varies from Rs.202. Lakhs'to Rs.548.51 Lakhs (Approximately)

Date:

Bid Availability of Last Date & Date & Time of
Procurament Identification online for biddin Time of seek- opening of tender
Officer No. From To $ Ing tender | Technical | Financial
\btquﬁcatlon Bid Bids
1 2 3 4 e [ 7
Chief CCERWCSBD| 07.09.2023 | 21.09.2023 | 18.09 22.09.2023 To be
Construction | . Online - at up to up to at imated
Engineer, Rural | 25002324 | 11.00AM. | 0530 PM. | 1.00 PM. 00 AM, upm'-ﬂv
Works Circle,
Sunabeda

e

lit voter base polled 5
votes in the Asse
election in Ghosi.
Dalit voters, in siz
numbers in Ghosi, are
sidered crucial to d
the bypoll outcome, 1
is the first electoral ba
the State since the ft
tion of the INDIA blo
the BJP-led NDA. BJP «
date Dara Singh Che
and Samajwadi Party :
nee Sudhakar Singl
locked in a direct con

Tuesday and ask its sup-
porters to vote for the
None of the Above (NOTA)
option as both the main
contesting parties are con-
.trary to the ideas and poli-
cies of the BSP.

“Our :party is not in-
volved in the by-election.
As a principle, the BSP re- -
frain from contesting by-
elections. We have also not
extended support to any of
the candidates. In such a
scenario, the BSP suppor-

YT AGHEW AU,
School of Ptannlng and Architec’mra Vija awada
Aa nstitt of Natinal importance, Miisty of Education,
da — 520 008, AP., 1nd|a

Survey No.4/4, ITI Road, Vijay
Ref No SPAVIEsH.Non- Tﬁaml'ﬁecln Dt: 04.09.2023

With reference to the advertisement No.03/2023 dated 19.06.2023,
the posl of Asslstant Reglstrar (on Deputation). is withdrawn.
The application fee paid by the candidates a?amst is post will be
refunded. In this d, mecandldates applied lor the post n'fAssmlanl
eglsw {on Depulation) are required to fill the form available on SPAV
website for refund of the application fee by 11.09.2023 and forward the
filled in form for refund to recruitment v.ac.in,
Further, all other posts adverised on deputation vide advertisement
No,0312023 dated 19.06.2023 will be gwarned by DOPT orders and
instructions of Govt. of India from time to time. For rlhar details please
visil our websile www.spav.ac.in Sdl- Registrar

@ GREATER VISAKHAPATNAM MUNICIPAL CORPORA
“g*Procurement Tender Notice No:- 39(2023-24/SE(W-VYEE-VIIDBIGYMC, Dt 02:
Tender Notice No: : 39 /2023-24/SE(W-IVYEE-VIVDB/GYMC, Dt: 02-0
Number ~* vorks-01, Value of Works Rs. 157.20 Lal
Tender Opening Dt. 02-09-2023, Closing Date 11-09:
Note: Further Details at http:/iwww.tender.apeprocurement.
Olo the EE-VIII Cell No. 9912349454

For Commist

0-879:

5. The detalls of works can be seen from the web site : https:/fwww.pmgsyténders.gov.in
6. Any Corrigendum / Addendum will be displayed in the above e-tender web\gite.

Chief Conslructlon Engineer, Rural Works Circle, Suna

da.

Qﬂﬂ&'ﬂ!&m-

\*\‘"'

}674)-2391523

Sept., 2023
F.

NMENT OF ODISHA
T OF WATER RESOURCES

IRCLE 1, CANTONMENT ROAD, CUTTACK.
Emall Id :- seeccuttack@gmall.com

o, 0

f 0¢$HEADDITIONALCHIEFENG%NEER
o 6‘“9'\

-1 Construction of one cross drainage work on Distributary No.1 of

ubaneswar
A-519:

: 1. WMame of Work
s percentage
vHiipde Teadanca Canal system at RD,20635m of Sukapaika Drainage
ximate), B
 Complex % Bld Identification No.ACE, EC-| MSD 04 of 2023-24
Eﬂﬂﬂfu“-ﬁo" 2.| Tender Paper Cost (Non-refundable) | :| Rs.10,000.00 (On-line)
amoynting 3. Bid detalls are as follows
Procurement Bid Tender Fup Class | Peried | Avallabllity of Tander | Date of
Officer Identification | Amount of of On-line for bidding |Opening of
No. (Rs.In Contra] Comple- Technical
Lakh). ~ctor | tlon From To Bid -
(Approx.) (Cover-l)
Additional | ACE, EC-l | 430.90 |Rs.4,30,800/-] &' [ (Mine)|12.09.2023 | 26.09.2023| 27.09.2023
023. Chief MSD 04 of {On-line) Calendar| st upto at
Englneer, 2023-24 months | 10.00 hrs. | 17.30 hrs.| 11.30 hrs.
Eastern .
Circle-l,
m the website: l:uttack
also be seenin Otherterms and conditions ean be seen from the Govt. “Www, »disha.gov.in”.
All corrigendum / cancellation of tlender I.lany, will only be uploaded in the abdve web site.

Additlonal Chlef Engineer, Eastern Circle-l, Cuttack.

7A1/0055/2324 o

)

Ch1ef EngmeEI

b 1= Lhaus

Corporation Liry

Wi PsPcL Punjab.S

(Regd. Office: PSEB Hsaad Office, The Mall, Patiala-147001
Corporate Identity Number {-U40109PB2010SGCO 33813
; Websi e www.pspelin

Dated: 03,
Superintending Engineer / CIVIL DESIGN, PSPCL, E-2, Shakti Vihar,
invitas E-tender for MANUFACTURING, TESTING, SUPPLY & DELIVI
4mm DIAMETER INDENTED HT STEEL WIRE FOR USE IN PRESTF
CONCRETE POLES CONFORMING TO 15:6003-1983 (REAFI
2010)- AT PSPCL PILOT WORKSHOPS MOHALI, MUKTSAR & S
QUANTITY =2250 MT, For detailed NIT & tender specification, please
https:feproc.punjab.gov.in {Contact No.-0172- 2970263, 01?2—29?0234) frc
05.00.2023 from 10:00 AM onwards.
Mote: Comigendum and addendum, if any, wil be publlshed F
https:/leproc.punjab.gov.in

C-616/23

76155/12/2134/202

PUNJAB STATE GRAINS PROCUREMENT CORPORATION (PU

./'Anaa] Bhawan, Sector-39C, Chandigarh,

"/ Notice Inviting Request for Proposals
Request for Proposal is invited for the empanelment of Fortified Ric
(FRK) manufacturers for KMS 2023-24 to supply FRK to Rice Mills' li
through Online bids under two hid system. Bids can be submitted
AM on 19.09.2023 tnmugh ht!f.is Jfeproc.punjab.gov.in. The Pre-Bid
scheduled ~- 08.02.2023 at 11730 AM and the technical bids will be
on 19.09.2023 at 12:00 Noon, both at Conference Hall, Anaaj Bhawa
39/C, Chandigarh in the presence of prospective bidders whao may
be present. The terms -and conditions and other details are also ave
hitp:/ffoodsuppb.gov.in. The cost of the tender is Rs 5,000/ (non-re’
Inclusive of 18% GST. The date and time of opcmng of financial bic
notified enling to technically eligible bidders.

Note: Request for Proposal will be accepted through e-procurement p
Aniy further communication will be done through e-tendering site in th
addendum / cormigendum.

MANAGING DIRECTOR, Pl

},pu‘)uumaswomzuss

bark -]



3)

B Anpexore — R6/Rg

OFFICE OF THE EXECUTIVE ENGINEER
DRAINAGE DIVISION, CUTTACK

E-mail ID: esddcuttack@gmail.com

R-TENP1-28/2023-

SRI RAGHUNATH SAHU, ‘A’ CLASE CONTRACTOR

Sio- Late Naravan Sahu,

Ad- Thakur Sahi, Jagatpur, Po/PS- Jagatpur
Dist- Cutiack- 754021

Sub.: -Work Order for the work: “Rejuvenation of Sukapaika Drainage Channei under
Cuttack Sadar Assembly Constituency of Cufttack District (RD Om 1o RD

10800m).

Ref.:- Agreement No. 11 P1/ 2023-24
Agreement Amount € 5.52,24,258.00
¥ 6,51,64,624.00 (including 18% GST)

Dear Sir, _

In enclosing herewith the certified copy of the Agreement, you are hereby
requested to commence the work from di. 10.07.2023 positively after taking the detail
initial level/ layout from the Sub-Divisional Officer, Drainage Sub-Division No.l, Cuttack

and complete the work within the stipulated date of completion on 09.01.2025.

1) Further, you are reguested to submit the detailed work pr.o_g:emme within 07 days of

commencement of the work.

2) You are requested to submit labour license within fourteeﬂ days of commencement of

the work,

You shall have to show your propor‘tiondie g;‘rodre ss otherwise you shall be liable 1o pav

. compensation as per clause 2(&1) & (b) of the contract,

4)
10({Ten) of contract. :

5) Apartfrom the above, it is aieo for your mformatlon that any failure to proceed w;th the

works with due diligence or any violation of any provision of the contract shalt meke you
liable for penaity under clause 3.& 12 of contract;

6) Before commencement of the work, a sign board displaying all information may be faxed :

at the site pasntlveTv

7 Phoiographe beforc -execution, during execution and after completion must be taken dnd :

submitted a!ong with the final bill to the Division office.
Quality est of construction mateﬂels and concrete before execution and dunng

You are further requested 1o note carefully that no extension of time will be en{ertemed .
for what-so-ever the reasons may be except those agreed upon under clauses 4(four) &

8)

execution must be carried out under the direction of field in-charge and the test report

must be submitted 1o this office without fail.
9) The payment will be made as per availability of funds/ L.C. Nobody can demand/claim

for payment and interest thereof.

cl.: - As above. o / beok Yow
= Inue Cb‘f’; a—#"}“@’ E‘;gcftive 'Engmegr/-‘/djj

: .iDramaUe Division, CUuefl-"

"

Chief Engineer D s
Drainage, Cuttack-3
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ith ceriified copy of the above said agre
A ,\J‘r c1f|-fff1J Chief Engineer,
i, Odisha for favour of in

to. ANy
jot. 10145

Memo No. 1~

Copy along with certified (.;Orj of the above szid m*eﬂmen qub“ﬂlfteo 13'

the Superintending Engineer, Quality Assurance Division, J
information and necessary action.

Encl.: - As above. - .J;,. ,ﬁ‘mﬁ }\MJ;;;
EX FCUTJ\»’E ENGINEER
5&"1 e
i

Memo No. % /U"r( st 10 ‘CJ‘-Q- >
Copy along with certified copy of the above said agreement
Sub-Divisional Officer, Drainage Sub-Division, No.l, Cuttack for information and

necessary action. He is requested to ensure that the detailed layout is given and the

- ___*ahanmeni is demarcated properly and the work is commenced on the date fixed above.

In addition to this he is further requested o do the needful for maintenance of a sile

history book properly by the Section Officer concerned. Any failure by the contractor 1o
proceed with the work with due diligence or any violation of any provision of the contract
should please be taken to the notice of the undersigned immediately whenever it takes
place. The Section Officer concerned may be instructed accordingly. The photographs of
the site before and after the work and sign board at the site must be ensured.

cl.. - “ b ronfd
Encl.: - As above. Loms drad N‘“’“ ﬁ« ,4

]
o
[Fﬁ'mg

Memo No. 1877 [ME st fr 922
Copy along with Original Agreement No.11P1/2023-24 forwarded to Auditor-l,
Sub-Division No.-{, Cuttack for information and necessary action,

Encl.: - As above.

i

-—T;‘cae caﬁ? a//ﬂ.l’{t,.ﬂ/
._.._ = Ch'-ef m{'\ee[

Dramage Cuttack-3

agatpur, Cuttack for favour of

t forwarded {o the

EXECUTIVE EN‘ iN‘f ER

EYECJTIVEENC‘ EE’R '
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GOAN ERNI\’D:\TT OF O“ISH%
DEPARTMENT OF WATER RESOURCES
DRAINAGE DIVISION, CUTTACK

AGREEMENT

[ TOR THE WORK |

Rejuvenatmn of Sukapaika Dramaoc
Channel under Cuttack Sadar Assembly
Constituency of Cuttack District (RD 0
m. to 10800 m.)

AGREEMENT NO. .11 P1/2023-24

NAME OF THE AGENCY s SRT RAGHUNATH SAHQO,
‘A* CLASS CONTRACTOR
At/Po./PS.: Jagatpur, Thakur Sahi
Dist.: Cuttack.

AGREEMENT AMOUNT : 3 5,52,24,258.00 (Excluding GST)

76,51,64,624.00
(Including @18% GST)

DATE OF COMMENCEMENT : Dt. 10.07.2023

STIPULATED DATE OF COMPLETION : Dt. 09.01.2025

{ .
hrf LT
\"s—..‘.{J-‘)" \f!'t.. ;j_rsi

rxecumthblleﬂu |
oo 18 Drainage Dnlsmm D
o »\15, _Cunar} AT AL
] et :R' ;kr} \

4'-

/ff't-{t (_gP; a_”w‘_d

Ch\e‘&%meer
 Drainage, uttack-3




5)

6)
7)

8)

9)

Engl.: - As a.bove.

—_ f?—""‘ Ahngxwrg.&é/s

OFFICE OF THE EXECUTIVE ENGINEER
DRAINAGE DIVISION, CUTTACK

E-mail ID: eeddcuttack@amail.com

1

cf Date ) p} VR

3 (
No.DDC-ESTR-TENP1-30/2023- ,H., } J LA
To

SR HRUSEKESH NATH, ‘A’ CLASS DEGREE ENGG. CONTRACTOR
S/o- &ri Bidyadhar Nath,

At- Barakuti, PO- Uttarakhulat

PS- Binjharpur, Dist- Jajpur - 755013

Sub.: -Work Order for the work: “Rejuvenation of Sukapaika Drainage Channel under
Cuttack Sadar Assembly Constituency of Cuttack District (RD 10800 m to RD

23280 m).

Ref..- Agreement No. 12 P1/ 2023-24
Agreement Amount £ 5,94,87 285.00
Z 7,01,94,897.00 (including 18% GST)

Dear Sir,

In enclosing herewith the certified copy of the Agreement, you are hereby
requested to commence the work from dt. 10.07.2023 positively after taking the detail
initial level/ layout from the Sub-Divisional Officer, Drainage Sub-Division No.l, Cuttack

and complete the work within the stipulated date of compietion on 08.01.2025.

Further, you are requested to submit the detailed work programme within 07 days of

commencement of the work.

You are requested to submit labour license within fourteen days of commencement of

the work.

You shall have to show your proportionate progress otherwise you shall be liable to pay

compensation as per clause 2(a) & (b) of the contract. '

You are further requested to note carefully that no extension of time will be entertained

for what-so-ever the reasons may be except those agreed upon under clauses 4(four) &

10(Ten) of contract.

Apartfrom the above, it is also for your information that any failure to proceed with the

works with due diligence or any violation of any provision of the contract shall make you

liable for penalty under clause 3 & 12 of contract.

Before commencement of the work, a sign board displaying all information may be fixed

at the site positively.

Photographs before execution, during execution and after completion must be taken and

submitted along with the final bill to the Division office.

Quality test of construction materials and concrete before execution and during

execution must be carried out under the direction of field in-charge and the test report

must be submitted to this office without fail.

The payment will be made as per availability of funds/ L.C. Nobody can demand/claim

for payment and interest thereof.

So e
Executive Engineer

Drainage Division, Cuttaci

‘:%e-/’ i é‘(?omd 2

“Titue Ca,a‘? apecled
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Copy along with certified copy of the above said agreement submitted to
the Chief Engineer, Drainage, Cuttack/ Addl. Chief Engineer, Drainage Circle, Cuttack /
Accountant General, (A&E), Puri Branch, Puri, Odisha for favour of information.

Memo No.

Encl.: - As above. Lok ﬂ:‘% e g\i’_ﬂ,s,r._,_;E__Jr‘-ﬁ-;;= A
a6 » - \ EXECUTIVE ENGINEER
Memo NOML_ e 1009125 DL D Ezn v

Copy along with certified copy of the above said agreement subm{tted to
the Superintending Engineer, Quality Assurance Division, Jagatpur, Cuttack for favour of
information and necessary action.

e
Encl.: - As above. S@M’ KM,%“%/&(W
_EXECUTIVE ENG[_NEQR

vemo No, '8 tl st 1019025 bF 4> e B2h 0

Copy along with certified copy of the above said agreement forwarded to the
Sub-Divisional Officer, Drainage Sub-Division, No.l, Cuttack for information and
necessary action. He is requested to ensure that the detailed layout is given and the
alignment is demarcated properly and the work is commenced on the date fixed above.
In addition to this he is further requested to do the needful for mainienance of a site
history book properly by the Section Officer concerned. Any failure by the contractor to
proceed with the work with due diligence or any violation of any provision of the contract
should please be taken to the notice of the undersigned immediately whenever it takes
place. The Section Officer concerned may be instructed accordingly. The photographs of
the site before and after the work and sign board at the site must be ensured.

Encl.: - As above. .§aﬁM3 Wa%{ﬁ
' _EXECUTNE{:J&@ s
o393 jl % %e”)? o

/ 1
Memo No. ﬁgﬂ- -!td: /dt. {6 :) ‘)—07
Copy along with Original Agreement No.12P1/2023-24 forwarded to Auditor-l,
Sub-Division No.-l, Cuttack for information and necessary action.

Encl.: - As above. oo b K [
EXECUTIVE ENGINEER
<8 =~

. Thes :
G § 2> W LeHe3

I7tue copy aHested
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Bid Identification No.-CE-DR-CTC-DD-CTC-26/2022-23
CERTIFIED COPY

ng g

|

\AMTE

j'_ nag FF S0

GOVERNMENT OF ODISHA "* =

DEPARTMENT OF WATER RESOURCES
DRAINAGE DIVISION, CUTTACK

AGREEMENT
Remvenatwn of Sukapalka Drainage
Channel under Cuttack Sadar Assembly
Constituency of Cuttack District (RD
10800 m. to 23280 m.)

e

: 12 P1/ 2023-24

: SRI HRUSEKESH NATH |
‘A' CLASS ENGG. CONTRACTOR
Al Barakuti, PO.: Uttarkulhat,
Dist.: Jajpur-755013.

AGREEMENT NO.
NAME OF THE AGENCY

AGREEMENT AMOUNT : ¥ 5,94,87,285.00 (Excluding GST)

¥7,01,94,997.00
(Including @18% GST)

rxfx JUJ ¥ =47l b
Frcpifive E‘Ml' gL

2 »
/"‘. |
=k .4 F

T R

DATE OF COMMENCEMENT

STIPULATED DATE OF COMPLETION :

: Dt. 10.07.2023

Dt. 09.01.2025

“Executive Engmeér
Drainage DlVlSlOl]

ﬁ Cuttagkf I

143 \l\?\“ﬁ

2
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e Annexuice_ - R§

OFFICE OF THE ADDITIONAL CHIEF ENGINEER e A o0
DRAINAGE CIRCLE, GANDARPUR, CUTTACK. “\ P A

5edramagecurclectc@gmall com

No. 1D-30§/2023/ %B/Q} Dated. /’4 __J/

To,

The Director, Information & Public Relations (Advt.)
&
Deputy Secretary to Govt, Odisha, Ehubaneswar.

Sub- Publication of e-procurement Notice No. ACEDC-CTC-11/2022-23.
Sir,

It is to enclose herewith the e-procurement Notice No. ACEDC-CTC-09/2022-23
having bid ldentification No. ACEDC-CTC/DD-CTC-25/2022-23 & ACEDC-CTC/DD-CTC-
26/2022-23 for publication of the same in one National English Daily News paper and Two
Oriya local Daily Newspapers on or before 17.03.2023.

Encl: Copy of e-procurement Notice Yours faithfully,
No. ACEDC-CTC-11/2022-23 -1 Set

e-mail ID- sedrainagecirclectc@gmail.com %/\b D\\Q%\%’lg

Additional Chief Enginecer,
Drainage Circle. Cuttack.

Memo No. ":) C@ /Dated- Zﬁf/g/ f:)(}

Copy submitted to the Chief Engineer, Drainage, Cuttack for favaur of kind information.

Encl: Copy of e-procurement Notice \\\(\/ﬁ .
=y @\‘}f‘ﬂ/l‘

No. ACEDC-CTC-11/2022-23 -1 Set

Additional Chi fEn ineer,
Drainage Circle. Cuttack.

Memo No. 93@ C) /Dated- /Cg/g %7@@

Copy submitted to the Chief Engineer, Monitoring, O/c the Enomeer in- Chtef Water Resources,
Odisha, Bhubaneswar for favour of kind information.

Encl: Copy of e-procurement Notice %)7 (S}\WB
No. ACEDC-CTC-11/2022-23 -1 Set \A\G5

Additional Chief Engineer,
Drainage Circle. Cuitack.

—— 989 (%9 ;Dated S Q / 9 /3?0%

Copy forwarded to the Executive Engineer, Drainage Division, Cuttack for information.

i =
Encl: Copy of e-procurement Notice Titue C"Pi aleSied \5\& Q;\/_&%OB
No. ACEDC-CTC-11/2022-23 -1 Set Mb\
o (LD Additional Chief Engineer,
5 \,\«1’"‘ o™ 1’0’ﬁ Drainage Circle. Cuttack
A v
& '\_-5{:" “\ . \" 0 Chief Engineer
“-\f}\ t(.,h\ L Drainage, Cuttack-3



GOVT. OF ODISHA
DEPARTMENT OF WATER RESOURCES

OFFICE OF THE ADDITIONAL CHIEF ENGINEER,
DRAINAGE CIRCLE, CUTTACK, GANDARPUR-753003

ded

e-procurement Notice No, ACEDC-CTC-1 1/2022-23

email Id :- sedrainagecirclectc@amail.com

1. | Name of Works . [1. Rejuvenation of Sukapaika Drainage Channel under
Cuttack Sadar Assembly Constituency of Cuttack District
(RD 0 m to RD 10800 m).

| 2. Rejuvenation of Sukapaika Drainage Channel under
" Cuttack Sadar Assembly Constituency of Cuttack District |
(RD 10800 m to RD 23280 m). |

2. | Total number of Packages 02 no. of individual package

3. | Bid Identification No. : | 1. ACEDC-CTC /DD-CTC - 25/2022-23
2. ACEDC-CTC /DD-CTC - 26/2022-23
" 4. | Estimated Cost © | 1. Rs. 649.62 Lakhs
: 2. Rs. 699.77 Lakhs
"B, | Poriod of completion | : | 18(Eighteen) Calendar months. _

6. | Availability of Tender - | From 21.03.2023 at 16.30 Hours to 06.04.2023 upto 17.50
|| On-Line. _ | | Hours. -
| 7. | Date of Opening of - 1 10.04.2023 at 10.00 Hours in the O/o the Additional Chief!
! Technical Bid. Engireer, Drainage Circle, Cuttack. |
8. | Class of Contractor | “A” and “Special” Class. '

9.  EMD required ' |2 | As per DTCN. ]
710. | Cost of Tender paper . | Rs.10,000/- -

11. | Procurement Officer - | Additional Chief Engineer Drainage Circle, Gandarpur

| Cuttack, -753003.

* Tender will be accepted if registered in the CDMS Portal .

Further details can be seen from the Govt. web site www.tendersorissa.gov.in. Addendum /
Corrigendum/ Cancellation if any required will be published only in Govt. web site

www.tendersorissa.gov.in P \)5
/
s A
Eﬁ/g\v&\ ’

Additional Chief Engine'er
Drainage Circle, Cuttack.

Tie
UeCopy apesied

o
Chief Engineer
Mrainane, Cuttack-3
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Office of the Engineer-in-Chief,
Water Resources, Odisha, Bhubaneswar.
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From w4
Dr. Chandra Sekhar Padhi,
Engineer-in-Chief, Procurement
To

The Chief Engineer,

Drainage, Cuttack.

Sub: Approval of Financial Bid for the work “Rejuvenation of Sukapaike Drainage Channel
under Cuttack Sadar Assembly Constituency of Cuttack District (RD 23280 m to RD
30850 m)".

Ref:  Your letter No. 2967/WE dated 12.07.2023 and 3130/WE dated 17.07.2023.

With reference to the letter on the subject cited above, it is to intimate that during
“scrutiny of the financial bid evaluation report for-the work *Rejuvenation of Sukapaika Drainage
Channel under Cuttack Sadar Assembly Constituency of Cuttack District (RD 23280 m to RD
30850 m)”, it is seen that there is involvement of 28.397 Ha. of private land and 156.736 Ha. of

Govt. land. No land seems te have been acquired till now.

Hence, the proposal is returned with & request to re-submit the proposal when 80% of

private {and is acquired as per norm.

Encl:  As above.

Yours faithfully,
e 3. .
AT bt g 1
’T‘Q{-'q.ji y& =
Engineer-in-Chief, Procurement

lfrue Cg‘pﬁ a”({ﬂ-.?j(tol

=
SRERES l"‘ﬂf’} i ==

Chief Engineer
Drainane, Cuttack-3




Ahnexovree.

RE/N 92

a";—-[ ,

Government of Odisha
Department of Water Resources

FEERER

No WR-FCDR-SCH-0095-2
From

Bhagirathi Padhi
Under Secretary to Government

The Engineer-in-Chief,
Water Resources, Odisha, Bhubaneswar.

Sub: Permission for acquisition of land through direct method forj the work
"Rejuvenation of Sukapaika Drainage Channel under Cuttack Sadar
Assembly Constituency under Cuttack District". :

Sir,

In inviting a reference to your letter No. 16858/WE Dated 13.06.2D23 on the
subject cited above, | am directed to say that Government have been pleased to

‘work "Rejuvenation of Sukapaika Drainage Channel under Cuttack Sadar

accord permission for acquisition of land through direct purchase method for the

Assembly

Constituency under Cuttack District” subject to availability of budget provision for

the purpose.
2. Kind approval of Government have been obtained in OSWAS file No.V
SCH-0095-2023 with concurrence of the FA-cum-Additional .Secretary,g[
Director R&R.

This is for your kind information and necessary action.

Yours faithfully,

Bod

P N Under Secretary to Go

Memo No. 22558 / WR, Date O D20 22
Copy forwarded to the Sr PS to Addl. Chief Secretary to Govt., DoW
information of the Addl. Chief Secretary. B

o)
S O

VR-FCDR-
oWR and

"_-TQ_C \ Q
ve‘n ment

R for kind

3
A

T"’a‘ /%] 2083

Under Secretary to Go

THue Copd—alles feo]

)
'.ﬂ
Dcxagengncguuack -3

vernment




Encl:- As above

— a4 - Anogexur e — R6/W SerbB

OFFICE OF THE EXECUTIVE ENGINEER
DRAINAGE DIVISION, CUTTACK.
E-mail ID: eeddcuttack@gmail.com,

/ Date 20X

NO. DDC-ESTR-TENP1-12/2023- [ (Lj‘t :

To —
The Additional District Magistrate,
Cuttack.

Sub: - ... Acquisition of land through Direct purchase basis for the work ‘Ruuw,nat;on of
Sukapaika Drainage Channel’ : - TR

+ Ref:- 1) Proceeding of me_eting held under chairmanship of Chief Secretary of
Odisha communicated vide DoWR letter No.27895 dtd 27.10.2022.

2) Administrative approval DoWR vide letter No.7051 dtd 14.03.2023.

Sir, # ' '

In inviting a kind .reference to the subject cited above and as per the decisions of the
meeting held under the chairma'nship of Chief Secretary of Odisha on dtd 19.10.2022 ‘communicated
vide DoWR letter No 27895 dtd 27.10.2022 (copy enclosed) for the Work “Re}uvenation of 8ukapa|ka
Drainage Channel under Cuttack Sadar Assembly Constttuency in Cutteck Dlstriot it is to state that

acquisition of land for the project through direct purchase method is t_o be ;nl’uated_and completed in

_censuitetion with Collector and‘Distr'ict Magistrate, Cut’ack within six months.

- The “administrative approval for tne above mentioned work has been accorded by Govt
in DOWR vide letter I\o.?OS‘lNVR dtd 14.03,2023_ The tender for the renovation work of entire stretch
of Sukapaika Drainage Channel and 4nos of VRBs has been invit_e_c':'i in three reaches .-'by' A'dlditie_nal
Chief Engineer, Drainage Circle, Cuttack vide letter -No3d81 & 585 on dtd' 14-032023 vide bid
identification No. ACEDC-CTC/DD-CTC-25/22- 23 26f22 23 & 2{’.:’22 23 respec‘uvely as per the
instruction of Chief Secretary, Odisha. The iender for constiuctlon sfwce on. Mahanad; nght

Embankment near wllege Ayatpur and construction of cross drainage work on distnbutary No 1 of

Taladanda canal system are to be invited by Nahanadi Sou’m dwzslon Cuttack under Chief Engineer

Mahanadi Kathajodl System very shortly as per the d:rectlon gwen in Adm[mstrauve Aprovai

In this regardc this division has coiiected the vzl!age maps & RORS of the iand requrred
for exeuutlon of work. Tahasildar, Cuttack Sadar and Klsan Nagar have also verlfled the Iand s{a{us
and have certified that there is no permanent structure commg Wlthin the proposed alignment of
‘Sukapika Drainage Channel vide letter No. 5086 on dtd 01 11 2021 and 2‘124 dtd 30. ’20 2021

- respectively (copy enclosed).

Sir, it is therefore requested {o take necessary steps fo acqurre the Iand on direct

purchese basis by hnd ec‘qmsrlron officer under your, con’[rol The coliected RORs and Iend schedule

are enclosed for your kind reference.
Yours faithfully

THae cory apfesfed .
- S T E—— ‘g& {\5; : ; 24}
. Execﬁ Enmneei 14‘\\0 5‘\

g stesen S \»{\?) - ———Drairage Division-Cuttack
a £ /'—“1
Chief Eﬂgmeer %":&_” g_r 2 F

Drainage, Cuttack -3
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Memo No,_ {0 #0 Dated 2022
Copy submitted to the Collector and District Magistrate, Cuttack for favour of kind
information and necessary action. '

----- L bl e

Executive Erigineer }
Drainage Division, Cuttack

- /ﬂLr

Xe—al 3
"ft—f‘t i £ oS ? = -

Memo No. ?0‘\:\\ _Da{ed_:.;-.tl ‘\-\‘ '}ED_ s
Copy submitted to the Chief Engineer, Drainage, Cuttack for favour of kind information and

necessary action. o :
Executive Engineer
Drainage Division, Cuttack

Memo.No. [0‘:(‘)—— Dated 2(3“\\ ! {l;

Copy submitted to the Additional Chief Engineer, Drainage Circle, Cuttack for favour of kind
information and necessary action.

-

xecutive Engineer
Drainage Division, Cuttack

L o
A A iz

Wﬂ&(‘of/ aMlesied
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ng?r:rme. Cuttack-3
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’ Office of the Executive Engineer, 55
—Drainage Division,Gandarpur, Cuttack-753003
b E-mail : eeddcutiack@gmail.com, eedrnctc-eiwr.od @nic.in

*r**ri‘*t

-y

No. DDC-ESTR-TENP1-12/2023 - 3. ™ }@:—_- /Dated, the 24+ T « D3,

kY

To
Addl. District Magistrate (Re»enue)
Collectorate, Cuttack.

Sub: - Land acquisition through direct purchase method for the work “Rejuvenation of

Sukapaike Drainage Channel under Cuttack Sadar Assembly Constituency
under Cutiack District”.

Ref :- This office letter no. 1089/WE, Dated 20.04.2023.

In inviting kind reference to the subject and letter cited above, it is to say that
aforesaid work is being executed as per the kind direction of Hon’ble National Green
Tribunal (East Zone), Kolkata in application no. 20/2021/EZ. Work order for this work in
two reaches i.e. from RD 0.00m to RD 10,800m and from RD 10,800m to 23280m has
already been issued on 10.07.2023. As communicate by the Chief Engineer, Drainage,
Cuttack vide his kind memo no. 3263, dated 25.07.2023 (copy enclosed): the financial
bid of the 3" reach i.e. RD 23280m to RD 30850m has been returned by the EIC,

Procurement as 80% of the requrred private Iand has not yet been acquired. Since

28.397 Ha of private land and 156.736 Ha of Govt. land is requwed for execution of the
above work under Cuttack Sadar and Kishannagar Tahsil, necessary NOC may kindly
be given for acquisition of the 156.736 Ha of Govt. land.
Similarly necessary steps may kindly be taken for acquisition of 28.397 Ha of
private land through direct purchase method.
Yours faithfully,

&LA'\A.LUf st e aT
Executive Eng.neer d
j}&Dramage Division, Cuttack
of %3 ——%ﬁ;;.z;
MemoNo. > & % Dated:_"=\" (”i A,

Copy submitted to the Chief Engineer, Drainage, Cuttack/ Additional Chief

Encl. — As above

Engineer, Drainage Circle, Cuttack for favour of kind information and necessary action.

— r{\.ﬁkrk— ———
[Ty lop u{ 4}\“{‘ / 3
f"a"' affesfed Execut:ve nglneer r"‘ 3'2:’/('

{3]57

ngineer

chief E k3
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Office of the Chief Engineer
Drainage, Gandarpur, Cutiack-3,

E-Mail: cedrainag weiicom

. . <3 -— 7T ) Ry . ; & - . " 3 . )
NoDWHIET-151/23— 5 2o/ [Deied. the [/ j:, / é'/..f—‘// Pl JuPn -
EoTes e il——_—x’ 1 ;/,;—? | —~
From:; !C&-_,«—-' f -/'J’.'\;.rj\‘
Er. Bijay Kumar Samal, A ‘:;//”
Chief Engineer Drainage el
_ (2 wersizy "
Nl L A i
\ \ fea s
The Additiona! Chief Engineer, Wy o Ty
Drainage Circie, Cuttack. R
Sub - Land acquisition reguirment for the work “Rejuvenation of Sukapaika
Drainage Channel under Cuttack Sadar Assembly Consfituency from RD
23280 M. to RD 30850 M,
Ref :- EIC, Procurement Letter No. 19921/WE dt. 19.07.2023
Sir,

With reference to the letter under reference and on ihe subject cited above, it is 1o
state thal, the financial bids for the above work has been refurned by the EIC, Procurement as
80% of private land is not acquired. Since 28.387 Ha, of Private land and 156.738 Ha. of Gout.
land is required for the above work under Cuttack Sadar Block and Kishannagar Blook of Cutiack
District, EE, DD, Cuttack may be directed {o discuss the issue with the District administration for
acquisition of 186.738 Ha of Govt. jand for execution of the above work. However, initiation may

be taken up 1o acquire 80% of privete land as desired by the EIC, Procurement.

Yours faithfully,
Enci- As above

- - r - 3 ? - i .
Chief Engineer, Drainage, Cuttack

Memo No. 32632 Dated. LW%@ 0 %2

Copy forwarded to the Executive Engineer, Drainage Division, Cuttack.
;"“N;.'.«

_ o =k
Chief Engineer, D

.

x

rainage, Cuttack

@ D

{#‘ \ Chief Engineer
Drainage, Cuttack-3
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Office of the Execufive Engmeer

Drainage Division, Gandarpur Cuttack-753003 57
E-mail eedocuuaci\@gmml com, eedrnctc-eiwr.od@nic.in

kFEEEEkEE

No. DDC-ESTR-TENP1-12/2023- .~ o 5 2, /\me /Dated, the D4 -09. 2022

To
Addl. District Magistrate (Revenue),

Co!lectorate Cuttack

Sub: - Land acquisition through direct purchase method for the work “Rejuvenation of
Sukapaika Drainage Channel under Cuttack Sadar Assembly Constituency
under Cuttack District”. S

S Ref - This office letter no. 2267/WE, Dated 31.07.2023: -

Sir,
In inviting a kind reference to the subject and letter cited above, it is to say that

the work “Rejuvenation of Sukapaika Drainage Channel under Cuttack Sadar Assembly
Constituency under Cuttack District” is being execuied as per the kind direction of
Hon'ble National Green Tribunal (East Zone), Kolkata. Hon’ble NGT has granted time till
27. 09 2023 for filling full Compliance Affidavit regarding completion of the enﬂre project
for rejuvenation of Sukapaika River Drainage Channel or else serious views w;.!i -be
taken in the matter. Copy of the letter of Addl. Govt. Advocate is enclosed herewith in
this regard.

—Sir-it-may be reiterated that work-orderfor-this work-in two reaches i.e. from RD
0.00m to RD 10,800m and from RD 10,800m to 23280m has already been issued on
10.07.2023. Financial bid of the 3" reach i.e. RD 23280m to RD 30850m has been
returned by the EIC, Procurement as 80% of the required land has not yet been
acquired. Out of {he total land measuring 185.133 Ha required to be acquired, 156.736
Ha is Govt. land which is around 84.66% of the total land.
| Considering the gravity of the order of Hon’ble NGT, EZ, Kolkata and the

proceeding of the meeting under the Chairmanship of the Chief Secretary, Odisha held
on Di. 19.10.2022; it is once again requested that necessary ‘Go Ahead’ permission
may kindly be issued al an early date for approval of the Financial Bid of the 3" reach of
the aforesaid work, so that the entire rejuvenation project could be completed ai the
earliest.

Sir, Govt. in Deptt. of Water Resources has accorded kind permission for
“acquisition of land through direct purchase method vide letier no. 22554\WR, dated
09.08.2023 (copy enclosed). Hence necessary steps may kindly be taken for acquisition

of 28.397 Ha of private land through direct purchase method.
Yours faithfully,
Encl. — As above ooy e B

—— /R cop of
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Miemo No. = :{' EJA’ Dated: L\'Z‘i . "-_Jf}’ ST O L

Copy submitted to the Chief Engineer, Drainage, Cutiack for favour of kind

information and necessary action.

et (o dotp Rawmare -

Executive Engineer 62 (1 A -
&

— ST
“7

e = v I
o2 05 _ Dated: {7

Copy submitted to the Additional Chief Engineer, Drainage Circle, Cutiack for
Y g g

Memo No

favour of kind information and necessary action.

Condoth th (,\’f\;?ﬁ

Executive Enmneel

Memo No. 2?" bE Dated: 0% . ©9., 2023
Copy forwarded to the Asst. Executive Engineer, Drainage Sub Division-l,

Cuttack for information and necessary follow up action.

W“"uﬂf—‘- _____,....-
. M
Executive Engmeer G’?JO’TJ‘[

TTirae w,«i alfesied — & ot

-
RN

&\_{\3

Chief Engineer
Drainage, Cuttack-3

T Prtien,
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OFFICE OF THE EXECUTIVE ENGINEER
DRAINAGE DIVISION, CUTTACK

EmaHD eﬁodcuttgck@gmdtfcom eedrnctc-eicwr.od@nic.in

No. DDC-ESTR-TENP1-12/2023- el 1@8 R /WE IDate 24 - 04.2023

To -
= ' '1) - - The Tahasrlaar
Cuttack Sadar Tahasil, Cuttack
2) Tahasildar, Kishan Nagar Tahasil
hrshan Nagar, Cuttack.
Sib: - Land Acquisition proposal through Direct purchase basis for the work *Rejuvenation of
Sukapaika Drainage Channel’. '
Ref- 1) Proceeding of '‘meeting held under chairmanshfp of Chief Secretary of Odisha
. . communicated vide DoWR letter No. 2?805 did 27.10,2022. ==
L 2) Admlnlstra’rtve approval DoWR vide letter No. 7051 dtd14.03.2023.
® 3) Your letter No.5086 dtd. 01.11.21 & 2124 dtd 30 10.21 respectwely
Sir,

In inviting a re;erence to the subject Clted above and as per the aecismnC of the

meeting heId under the chairmanshlp of Chief Secretary of Odlsha on-dtd 19-10. 2022 communicated

vide- DDWR letter No 2?895 dtd 2/ 10.2022 (copy enr‘losed) for the work “Fdejuve"uatlon of Sukapaika

Dramage Channel under Cudack Sadar Assembiy Constituency m CuLtaCK District” - it is to state that

consultation with Collector and District Magtstrate Cuttack wdhm s:y months.
_ The administrative approval for the above men’tl_on_ed work has been accorded by Govt.
in DoWR vide letter No.7051/WR dtd 14.03.2023. The tender for the renovation work of entire stretch

of Sukapaika Drainage Channel and 4nos of VRBs has"be'en invited in three reaches by Additional

Chief Engmeer Dramagc Circle, Cuttack vide letter No. 58‘] & 585  on ditd 14.03.2023 wvide bid

identification” No. ACEDC-CTC/DD-CTC-25/22-23, 26/22-23 8" 27/22-23 respectively as per the

ms_truct_:.on (__Df the” Chief Secretary, Odisha. The tender f_or construction of sluice on Mahanadi Right
Embankﬁéht near village Ayatpur and c.c'mstruc'*]on of cross drainage work on distributary No.1 of
taiadanda canal system are to be invited by Mahanadt South division, Cuttack under Chief Engineer
Mahanadf Kathajodr System very shortly as per the drrectlon given m ‘Administrative Approval

The land status of przvate and Govt. Iand within -60m corndon‘passage way along the
alignment of -S_ukapa!ka Drainage Channel-:has been submitted by your office vide Ie_t_{er no. No.5086
dtd. 01.11 2021 & 2124 dtd. 30.10.2021 respectively (copy enclosed). In this regard you are requested
to provide .R_J-'OR certified copy and Land schedule village wise to this division, which will be required for
land acquisition through direct purchase basis.

This-is for your information and necessary-action.

Yours faithfully

Encl:- As above
FT”C.J( I =
(JP‘? MQﬁJéq’ ) J£ V e Jr"-.. ,-f
T : af\"\_ﬂz - —AA\( AR>S
D xecutive Enq: eer ;J\'* ¥
N A o - Drainage Division, Cuttack ' (PTO)
= L/I- 25

Chuef Engineer
yrainage, Cuttack-3
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Memo No. L 10O Dated_24. 04.4°3% S % .,
_ Copy submitted to the Collector and District Magistrate, Cuttack w.r 1 this office memo no.
1070, did. 20.04.2023 for favour of kind information and necessary action. e e

—

Sc_'yuﬁ-*f) K —e)

Executive Fnamer‘r rLf ““ 1
== Drainage Division, Cuitack ‘_‘
., Su b _r" ’ll f’_| e p‘;.’i[ '_"__-fl' NN T ic"‘ﬁ‘-_‘:,.”_:
f’\";E?’T’]L) f\.‘-._i o e Raon 5 Dated =5 19 ot el A _,?f-‘.',_;T it
Tos [l
opy submitted {oc the Additiona | District Ma agistrate, Cuttack w.rt this office letter No.
i requested that necessary m%*-ruuion

1068/WE, dlu 20.04.2023 for favour of kind information and it is {
may kindly be issued to concerned Tahasildar of Cuttack Sadar Tahsil, Cuttack & Tahasildar of Kisha
- I\ag rTahsil to provide village wise Land schedule with cerfified RoR '_G_op__v at the earliest, so as tc:

compleie ‘lm Land Acqulamon process through direct purchase methoc
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ok Dramage Di‘JIS]Dﬂ Cuttac
Memo No. iii/f - Dated qu 4. Q0% éj’%ﬂ a2
' Copy subm[tted to the Chief Eng'neer Dramage Cuttack for favour of kind mformatron w.r.t
this office memo no. 1071, dtd. 20.04.2023. - TIOR3 s S

_“(‘ad\.fg-f-vb N_;m
EXECUUVrj Enqmer“rﬁ?**
Dralnagf Division, Cuttack,

. Mdmo N_c_niiiz - Dated o \)"7 r) alal -4 ; f}/,
Copy submitted to the Additional Chief Engm_een Drama_ge Circie , Cuttack for favour of kind

information w.r.t this office memo no. 1072, dtd. 20.04.2023.

DJ"'

Chief Engineer
Drainage, Cuttack-3
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RD:-31/070KM.

SCHEMATIC DIAGRAM OF SUKAPAIKA DRAINAGE CHANNEL
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